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(b) the details of the offers accepted 
and rejected stating the reasons for their 
rejection; 

(c) whether, before implementation of the 

accepted proposals, Government propose to 

Set up Prasar Bharati Corporation; and 

(d) if not,  the  reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING     (KUMARI     GIRIIA 
VYAS): (a) to (d) The Inter Departmental 
Committee set up by Government to suggest 
options available to the Government for 
implementation of the scheme for offering 
broadcasting rights to public corporations 
after making an in-depth Study of all the 
relevant aspects had, inter alia, met 
representatives of groups which had shown 
interest in setting up and running the new 
broadcasting channels to elicit their views in 
the matter. No formal proposals have So far 
been invited in this regard by the Government 
and, as such, there is no question of 
acceptance or rejection of any proposal. 

 

 

Caution  against  privatisation   of  media 

1409. SHRIMATI VEENA VERMA: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether Government's attention has 
been drawn to a news item captioned 
"Caution against T.V., Radio privatisa 
tion" which appeared in the Hindustan 

Times of  October 30,   1991; and 

(b if So, what is Government's reaction   

thereto? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA 
VYAS):   (a)  Yes, Sir. 

(b) The contents of the news item 

have  been noted. 

Documentary  on Deendayal     Upadhyaya 

1410. SHRI KRISHAN LAL SHAR 
MA: Will the Minister of INFORMA 
TION AND BROADCASTING be plea 
sed to   state: 

(a) whether it is a fact that a documentary 
was telecast on T.V. regarding Late   Pandit 
Deendayal  Upadhyaya      on 


